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PART IV— Bills introduced in the West Bengal Legislative Assembly; Reports of Select Committees presented or 

to be presented to thatAssembly; and Bills published before introduction in t hat Assembly. 

GOVERNMENT OF WEST BENGAL 
LAW DEPARTMENT 

Legislative 

NOTIFICATION 

No. 651-L.—I0th June, 2011 —The Governor 

having been pleased to order, under thle 66 of the Rules of 

Procedure and Conduct of Business in the West Bengal 

Legislative Assembly, the publication of the following Bill. 

together with the Statement of Objects and Reasons and 

he Financial Memorandum which accompany it, in the 

Kolkata Gazette. the Bill, the Statement of Objects and 

Reasons and the Financial Memorandum are accordingly 

hereby published for general information 

Bill No.6 of 2011 

THE SINGUR LAND REHABILITATION AND DEVELOPMENT 

BILL, 20 ii. 

A 

BILL 

to provide for taking over of the land covered by the lease granted to Tans 

Motors Limited for the sole purpose of S,,raii Car Manufacniiviig piujeci and 

letters of aliot,,rent issued to the Vendors as reco/flnrenried by Tarn Motors Liripited 

/,' view of noi,coarmissioning and abandoning Small Car Piujeci and ann liar) 

factor-/es 1 v/I/i a view to jet,, 'V log such po nb' of the land to the annoling 

own els thereof, who have nor accepted compensation (/011 fl id to jail ftc the balance 

poi ri (Ill I public ii ''erect a II for the beinefir of the Stare. 
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(Clause 14.) 

WHEREAS it is expedient to provide for taking over of the land covered by 

the lease granted to Tata Motors Limited for the sole purpose of Small Car 

Manufacturing project and letters of allotment issued to the Vendors as 

recommended by Tata Motors Limited in view of non-commissioning and 

abandoning Small Can Project and ancillary factories with a view to returning 

such portion of the land to the unwilling owners thereof, who have not accepted 

compensation and to utilize the balance portion in public interest and for (he 

benefit of the State: 

It is hereby enacted in the Sixty-second Year of the Republic of India, by 

the Legislature of West Bengal, as follows:- 

Shori uric 	and 	I. 	(I) This Act may be called the Singur Land Rehabilitation and 
conlrnericCrncnL 	Development Act, 2011. 

(2) It shall come into force on the dare of its notification in the Official 
Gazette 

Deflnilioris 	 2, 	In this Act, unless the context otherwise requires, 

a) 	appointed day' means date of notification of this Act in the Official 
Gazette: 

04 land" means lands leased out by West Bengal Industrial Development 

Corporation Limited to the Tata Motors Limited and also allotted to 

the vendors, on the basis of the recommendation of Tata Motors 

Limited as more fully described in the Schedule; 

(C ) 	Schedule' means the Schedule appended to this Act; 

td 	Slate Government' means the State Government of West BengaL 

(e) 	'vendor" means allottee of the plot of land mentioned in Pan It of the 

Schedule hereto, none of whom has obtained any deed of lease in 

tern's of their respective letters of allotment 

(1) ''WBIDC' means theWest Bengal Industrial Development Corporation 

Limited: 

Vranslcr and v,,dcg 	3. 	On the appointed date, the land mentioned in tire Schedule and all 
if the land. 

right, litte or interest in respect of and in relation thereto shall by virtue of this 

Act stand transferred to and vesi in the State Government tree of any lease or 

tine it - 

Gene al c Fleet ol 	3. 	(I) lit land referred to in section 4 shall deer to Lnclude all assets, 
vesting, 	

rights, leasehoids, powers, authorities, privileges and all properties movable and 

I Ui iiovahle including  the land and structures, if any, standing thereon and 

possession, power or control of the land and right or whatsoever rim are relating 

hereto and shall all vcst in the State Government. 
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2) The land as relented to in sub-section (1), which have vested in 

the State Government under section 4 hereto, shall by virtue of such vesting be 

freed and discharged from any lease, trust, obligation, mortgage, charge, lien 

and any other encumbrances being affecting it and any attachment, injunction or 

decree or order of any Court or any other authority restricting user of such 

property in any manner, shall be deemed to have been withdrawn. 

(3) The Tata Motors Limited and all vendors shall Forthwith restore 

vacant possession of the land kept their possession in favourofDisuct Magistrate, 

Hooghly, if any vendor or the Tata Motors Limited fails to restore possession of 

the land orally portion thereof immediately, the District Magistrate or any officer 

authorised by him on this behalf shall be entitled to take steps and use such force 

as may be necessary to take possession of the land and to enter upon such land 

for the aforesaid purpose. 

Pvmcnt of amount 	5. 	(I) For the transfer to and vest,ng in the State Government the Land 

under section 4 and right, title and interst in relation thereto mentioned in Part II 

of the Schedule, the amounts of premium paid respectively by the vendors shall 

be refunded after deducting the amount of arears of rent left unpaid by them 

upon an application being made by them respectively mentioning the amount of 

premium paid and rent kept in arTear, 

(2) For the transfer to and vesting of the land mentioned in part I of 

the Schedule hereto, the amount of compensation would be abjudged and 

determined by the District Judge, Kooghly on an application b&ng made by the 

Tata Motors Limited in due compliance with the principles of natural justice and 

by reasoned order. 

(3) The amount so determined in accordance with the provisions 

hereto, shall carry simple intersi at the rate of six percenuan per a,,p,u?n from the 

period commencing on the date of application made by the claimant and ending 

on the date of tender of the amount as may he determined and payable by the 

Stare Government 

Tralisler of and to 	6. 	The State Government shall return equivalent quannim of land in 

urlwilurigowncrs 'and unwilling owners, who have not accepted the compensation from the Land 

us utihztiorL 

	

	described in the Part II to the Schedule and the rest ofthe land shall be utilized by 

the Government for socio-economiC development, employment generation, 

industry and for other public purpose of the State. 

Power 	amend 	7. 	The State Govemnieril may, by notification in the Official Gazette, 
Schedule 	 add to or amend the Schedule: 

Provided that the notification made under this section shall, as soon 

as per it has been made, be laid before the West Bengal Legislative Assembly 

S. The prov;sions of this Act shall have effect notwithstanding anything 
O"crdrng eUi 

	

	inconsistent  herewith contained in any Deed of Lease or Letter of Allotment or 

grant or any other instrument having effected by virtue of any law other than 

tIns Act or any decree of Tribti urn I or authority 
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STATEMENTOFORJ ECTSAND REASONS. 

The State Government for employment generation and socio-economic 

development by selling up of Small Car Project providing employment and 

industrial development had transferred 997.17 acres of land situated at Singur in 

favour ofWest Bengal Industrial Development Corporation Limited (hereinafter 

referred to as "WBIDC") after acquisition for facilitating of setting up of Small 

car project by Tata Motors Limited (hereinafter referred to as 'TML) and factories 

or industries ancillary thereto for socio-economic development and generation 

of employment and immediately after such transfer, the WBIDC without charging 

any premium has granted a lease of 647 acres of land at an annual rent in favour 

of the TML for the sole purpose of small car production so that the object and 

purpose of the Slate could be achieved and hereafter issued letters of allotment 

to serveral ancillary Industries as recommended by the TML (for short vendor) 

by charging premium and at nominal annual rent. 

2. Since the grant of lease to the TML, four years have passed but no 

small cur production industry has been commissioned for regular production of 

small car, which has in fact been abandoned by the TML as announced by the 

TML and reiterated in their letters including the letter dazed 28 09.2010 and the 

TML have already transferred, removed the small car project and all machinery 

and equipment from the said land to another State. So far as letters of allotment 

issued to the air cilar-y industries recommended by TM I. for the pupose of setting 

up of the industry/factory is concerned, the object has also totally failed. None 

of those industrial undertakings have taken any step for obtaining lease in terms 

of letters of allotment or at all have not setup any industry and the land has been 

lying unutilized for more than three years. No employment generation and socio-

economic development has taken place and people in and around the area have 

not been benefited in any manner, whatsoever, although more or less Rs. 137 

crone has been paid by WBIDC as compensation to landowners and the State 

Government has spent more than Rs. 76 crore for construction drainage and 

other infrastructure. In addition, the Slate Government has incurred expenses 

for providing security at site. 

3. The WBIDC in view of non-achievement of object, purposee of thc 

land lease and letters of allotment, do not want to remain as owner of the land 

and is keen on ownership of the land being vested in the State and the State 

Government have agreed to reimburse WBIDC for the amount of compensation 

paid. 

4. Several owners of the land/fanners have protested against acqtl isition 

against their wishes and have not accepted any compensation and on having 

realized that there is rio scope olgeneration ofeniployment have been clamc'uriog 

for return of their land and staging agitations in that area endangering safety and 

cecurity of the area which unless properly handled urgently, serious law and 

urder problems is likely to develop. 
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5. In the circumrances, the State Government in public in ferc.st considers 

it necesary to take back the ownership of those plots of land and to take over 

possession thereof in view of total frustration of the object and purpose of 

al!oimcnUleasc of land and for ameliorating ascending public dissatisfaction and 

agitation and to take steps urgently for return ofihe land to the unwilling owners 

of the land who have not accepted any compensation and to utilize remaining 

portion nithe land in public interest for benefit and socio-economic development 

of the State of West Bengal. 

6. The Bill is framed with the above objects in view. 

KOLKATI½, 	 PARTHJ\ CHATrERJEE, 

The 10,/i June. 2011. 	 All eppiher- in -charge. 

FINANCiAL MEMORANDUM. 

There is financial implication involved in giving effen to the provisions of 

the Bill. Necessary provision for the purpose will he made in the budget in 

consultation with the Finance Department of this Government. 

KOLKATA, 	 PARTI-Lk CHATTERJEE. 

Th c 10t1i J, me, 7011. 	 Member- i-charge. 

By order of the Governor 

B. K. SRIVASTAVA. 

Sen -in-  charge. to the Govt. of Vest Bengal, 

Law Departnieiit. 

I hi stied by the Gnu rotter of PH ni i n and Stat ionen., West Bengal and primed ot S aras'vary Press Ltd. 
(Govem,iwitc of Wes! 11119;.l Enlerrl ice). Ku I kM 1 700 056 


